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1969-70

August 174.4
(4  0 1)

September 174.1
( - 0  2)

October 171 3
(— 1.5)

November 168 7
( - 1  5)

December 170.0
( i 08)

Tanuary 173 9
( 4  2 0

February 173.6
(—0 2)

M uch 175 9
( 4 1 3 )

I iguies in parentheses indicate the per

Free Text Books to Primary 
School Students

758. SHRI TYOrtRMOY ROSU 
W ill the Minister o f EDUt A HON AND 
SOCIAL WfrLFAKF OjHIKSHA AUR 
SAMAJ KALYAN M A N IRl) be pleased 
\ > st*Uc

(a) whethei the Fducation Communion, 
recommsndeJ that at the Primary

nijje  i programme ol providing free text 
luuks should be given high priority and 
i m od need immediately,

(b) il so, what steps, if any, have 
been taken to implement the said recom
m endations

(c) number and p r o p o r t i o n  0f Primary 
bchool student* covered by the program-

1970-70 1971-72

182.2 
(4*0 2)

183.2 
( 4  0 5)

182.6
( - 0 .3 )

181.0
(—0.9)

181 0 
(No changc)

183 3 
( M 3 )

181 4 
( — 1 0)

181 7
(4-0 2)

cent vaiiaiions ove» the previous month.

me of providing free text books till date 
in each State and Union Terrttorv, and

(dj the pioportion of Students plan* 
ned to  be covered by the programme by 
the end of the Fourth 1 ive Year Plan >

THE DEPUTY MINISTER IN THE 
MINISTRY O f EDUCATION AND 
SOCIAL WLLIARE (SHIKSHA AUK 
SAMAJ KALYAN MANTRALAYA MEN 
UP-M ANTRl) (SHRI D. P A ADANA)
(a) Yes, Sir, the Education Commission 
recommended that free text books and 
writ tag materia) should be provided at 
the primary stage.

(b) As school education is a State 
subject, tbe recommendation of tbe Edu
cation Commwsion wm 'orw «flM  to  the 
State Govts. According to the JofocfMUkw
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available several States and Union Terri
tories distribute free text books to needy 
students at the Primary Stage.

(c) and (d) The information is being 
collected and will be laid on the table 
o f the Sabha.

Non-plan expenditure of States

760. SHRI JYOTIRMOY BOSU 
Will the Minister of FIN AM  E (VITTA 
MANTRI) be pleased to  state

(a) whethei the non-plan expend ituit 
by 19 States, including Meghalaya, rose 
by Rs 109s 11 croies duiniR the foui veir 
period between 1967-68 to 1970 71,

(b) if so what is the use tn the non
plan exoendituie during this pcnod,

(c) whether his Mantralaya had sent 
any directive to the State Governments 
to control non-plan expenditure, and

(d) if so, with what result ?

THE MINISTLR OF ST A T U N  IH E  
M INISTR\ Ol FIN \N C b  (VITTA 
MANTRALAYA MEN RA1YA MAN- 
T R l) '(S H R lK  R. GANEiH) (a) and
(b) Yes, Sir.

(c ) and (d). The Government o f India 
cannot give any  directives to the States 
tegardmg ths mxnner in which their 
budgets should be framed Government 
hive, however from tu tu  to time been 
urging all Sute* to  contain their expendi
ture, both on plan and non-plan account 
within the avilable resources.

Scheduled Castes and Scheduled Tribes 
Orders (Amendment) Bfll

76i. Sh r i  r a m a v a Ta r  s h a s - 
TlU ty ill the Minister of EDUCATION

AND SOCIAL WELFARE (SHIKSHA 
AUR SAMAJ KALYAN MANTRI) be 
pleased to state

(a) whethtr Government have since 
finalised the Scheduled Castes and Sched
uled Tribes Orders (Amendment) Bill, 
the discussion on which was postponed 
during the last session of the Fourth Lok 
Sabha,

(b) if so, whether Government pro
pose to  introduce the said Bill in the 
present session of Lok Sabha for its con- 
Mdeiation and adoption, and

(c) if not, the leasons therefor ?

1 HF MINISTLR OF 1 DUCATION 
\N D  SOCIAL WELFARE AND MINIS
TER OF DEPARTMENT OF CULTURE 
(SHIKSHA AUR SAMAJ KALYAN MAN- 
1 RI AUR SANSKRITI VIBHAG 
MANTRI) (SHRI SIDDHARTHA 
SHANKAR RAY) : (a) to (c). The matter 
is under consideration.

f a * < r f t a f a

762. Tvnrotinc . s«rr fim 
ffrr  f f f :

( t )  |  f% m u K  %
^ fc rft tf fa  *r f«s <rfr*fcr

(« )  s f a  *f, ?ft erwpwpfr s if t tr  wvr

(*r) w t  |  f a  w g t a v

in f s  ^




